National Company Law Tribunal

Allahabad Bench
epno. (1B) S3/ALD /1013

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 02.08.2017
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Parties are represented by their respective counsel.
Learned counsel for both the parties informed such that
some settlement talks are going on.

[n view of this, the matter is adjourned to 24"
August, 2017. —
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